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IN THE CENTRAL l@MIi‘]ISTRﬁ\TIVE TRIBUMAL, JAIPUR B =NCH, JAIPUR

OA No. 164/2001 | DATE OF OFDER; 16 ,01,2004

Jagmohat Shamma son of Lat® Shri Rewm Hari aged 20 years, Presently
working as Postal Assistant, GPO, Jaipur, Residant of 540, Barkat
Nagar, Tounk Phatal;, Jaipur,

ss s Applicant.

VE RSUS
1. Union of Irdia throuah Secretary, Ministry of Telecomauni-
cation, Sanchar Bhawan, Mew Delhi,

2, D'rcactor, Postal Serviée, Jaivur Region, Jaipur,
3. The Chi2f Post Mastzr Genaral (Rajas? halx Circlz), Offince

.ees Rzspondents,

Hong przsant for the applicant,
Mr., MN,C, Goyal, Counszszl for ths rzspondznis,

CORA M:
Hon'ble Mr. M,L. Chauhan, Member (Judicial)
Ha'ble Mx, AL, Bhandari, Member (Adninistrative)

ORDER (GRAL)

When the matter was liszted on 20,11,2003, this Tribunal
has passad the following order:a

i Ex~facie, th: DA is5 not within limitation as

per Saction 21 of the administrative Tribunalts

Act, The leamed counsel for the applicsnt prays

for adjoumm2nt for taling further instructions
from the applicant,

List it on 19.,12,2003."

2. n 19,12,2003, nom@ has put aopearance on behalf of the
applicant . ©n that date, it was made clsar that in case none
appzarzd on behalf of the apglicant on the next date » i.e.,
16.1.2004, the matter will he decided accopdingly, Maoe has

put apr2arance on behalf of the applicant even today, It appears
that applicant 3 lost interzst in pursuing this OA, Accordingly,
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the 0A is digmiss==d in default,

(A.¥., BHANDAKI) (M.L. GHRUHAN)
MEMBER (A) MEMRER (J)
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